The Prevention of Torture Bill, 2024-Introduced

SHRI E. T. MOHAMMED BASHEER (MALAPPURAM): Sir, I rise to move for leave to
introduce a Bill to prevent the custodial torture, ensure award of compensation to
the victims and making the erring public officials liable for the punishment and for
matters connected therewith.
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SHRI E. T. MOHAMMED BASHEER: Sir, I introduce the Bill.



